
Filing No. Cr.MP/8662/2020 

Rajesh Prasad Vs The State of Jharkhand  

Advocate’s Name- Pratik Sen  

Defects:- 

9. (i) Name of deponent may be stated below his execution at affidavit page. 

 (ii) Typed copy of annexure-2 may be arranged an paginated properly. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


